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mlgmy OF  AGRICULTURE
P, SHINDE):
(3) Yell

(b) The ban has been imposed to
distourage large $cale spetulative buy-
ing by the trdders and to ehable pro-
curement of maize by the public
agencles. No #ignificant trend in the
prices of foodgraing in the neighbour-
ing States has been noted.

(¢) The Central Government have
fixed the procurement and issue
prices of coarse graing for Central
stocks at réasonable levels The State
Governments have also been request-
ed to keep the consumer prices of
coarse graing issued through the pub-
lic distribution system at the same
levels as the Central Government issue
prices.

Loan to States for constructing houses
by Housing and Urbah Development
Council

-

3854. SHRI NAWAL KISHORE
SHARMA: Will* the Minfster of
WORKS AND HOUSING be pleased
to state:

(a) whether Housing and Urban
Developiment Couheil has sanctioned
a sum for Caleutta Metropolitati Deve-
lopment Autharity for construction of
houses there dnd, it so, the afmount
sanctionefl )

(b) whether there is a, proposal -
under the consideration to sanction
joan to other States in the country
and, if so, how much loan will be sanc-
tioned for thq State pf Rajasthan; and

(ec) it not. the rounn therefor?

THE MINISTER OF STATE IN THE

MINIBYRY OF .HE AND
PAMILY PLANNING ' IN THE
MINISTRY OF. WORRE .

ING (PROF. D.  P. A-
DHYAYA): (a) The Hodsmg ;nd
Urbsn . Development ation
Limjted have, sanctioned a , ldan of
Ry, 235480 ta ﬂ:e gnlqg N ;:;
potitan . Developmen y
their wp@ﬂte ng, se

at 100% ia )hn Road ﬁnd

‘Raikpars, in,.Ca

(b) HUDEO has so far sanctioned
loans totalling Hs. 4968 lakhs for 37
schemes in 12 States, including a loan
of Rs 333 lakhs to the Rayuthan
Housing Board.

(c) Does not arise

Kandia Port

3855. SHRI R. V. BADE: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether the [Kandla
Trust is gowng in loss;

(b) whether the trade of hinterland
is connected by Railway to Kandla
Port; angd

Port

(c¢) how far the i"ree Trade Zone 18
useful in deéveloping the Kandla Port?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING
AND TYRANSPORT (SHRI RAJ
BAHADUR): (a) No, Sit. The acco-
unts of the Port for the year 1971-72
closed with a gurplus of Rs, 2.58 lakhs.

(b) The hinterland 1s connected by
both metre-gaugé and broad-gauge
tystems of ruilways.

(c) The imports and exports pass-
ing through Kandla Ppeort which are
meant for industries in the Free Trade
Zone have not developed appreciably
so far to any extent that would make
the réquired impact én the develop-
ment’ of the Port,

Develnpmt Progumme of Mormugao
bta®
3836. SHRI R. V BADE Will the
Minstér of SHIPPING' AND TRANS-
PORT be jpleased Yo atute:
(a) the main features of the deve-
lopment programume undeﬁhkdl in
Mormugao Port;

(b) whether the Port Trust is going
In pro t; and e

(c) whether the private merchanis
have got the monopoly of &
Yron bre?





